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IN THE CENTRAL ADMINISTRATIVE TRIBUNALA‘ %

Applicant(s)

Advocate for

Applicant(s)

* JODHPUR BENCH, JODHPUR
ORDER SHEET

APPLICATION NO...... t680F 12—
Respo.ndent(s) A

Advocate for

‘Respondent(s)

Notes of the Registry

Orders of the Tribunal

DATE OF ORDER : 28.05.2013

None for the applicant.
Mr. M. K. Trivedi, present for the respondents No. 2 to 4.
None present for the Union of India.

Even on earlier dates i.e. 11" March, 2013 and 26 April,

- 2013, none was present on behalf of the épplicant. Today also,

none is representing the applicant. In view of this, the Original
Application is dismissed in default for non-prosecution.
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(K.C.Joshi) IM



